91 Pristen- Answers to Starred

and Unstarred
- RISE IN GROUND-NUT OIL PRICES

. 3324. SHRIAMHED MOHMED BHAI
PATEL : Will the Minister of AGRICUL-:
"TURE be pleased to state :

(a) whether market int=rvention cpera-
'tions of the National Dairy Development
Board (NDDB) continues to remain in-
effective in restraining the relentless rise
in groundnut Oil prices;

(b) f so, in the meeting of June, 1993
‘the Empowered Committee or oil seeds
“policy had issued directives to the NDDB
‘to dispose: off the existing
40,000 tonnes of grond-nur cil by Octo-
ber, 1993;

(c)y i[ so, despite fhesc measures the
NDDB has been wunable to tame the
ground-nut oil prices which have now

reached Rs. 40,000 per tonne;

(d) if so, whether Government propose
lo check the rising prices of grauadnut oil
prices; and

(e) whether any fucther steps have been
contemplated to see that NDDB operations
.help in checking thc prices ?

THE MINISTER OF STATE IN.
THE MINISTRY OF NON-CONVEN-
“TIONAL ENERGY . SOURCES AND
:THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
"(SHRI 5. KRISHNA KUMAR) (a)
MIO in Oilseeds/Edible Oils has not only
helped in ensuring remunerative prices to
oilseed growers but also provided edible
oils at reasomable prices through marketing
of Dhara Oils and helped in containing
price spread in major edible oils.

“(b) Yes, Si.

(c) In pursuance of the decision of ECOP,
NDDB has been vigorously selling ground-
nut and mustard oil in several market to
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(d) and () The prices of ground-nut oll
prevailed during November, 1993 in its
refercnce market Bombay, are marginelly
higher than the prices prevailed in Novem-
ber, 1992 bur much lower than the price
prevailed during November, 1991

POLICY FOR DECLARING STATE/
DISTRICT/AREA AS DROUGHT
AFFECTED

3315. DR. BAPU KALDATE :
SHRI SATY A PRAKASH MALA-
VIYA

SHRI DIGVIJAY SINGH
Will the Minisier of AGRICULTURE be
'Iple-,ased to state :

( (a) whether there is any  policy for
! declaring a State/District/aresa ns having
drought conditions or scarcity affected;

(b) whether there is any criterid® 1o
provide Central assislance to the drought
sczreity affected Staies for relief program-
me; and
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(c) if so, what are the details thereof ?

THE MINISTER OF STATE 1IN
THE MINISTRY OF AGRICULTURE
(SHRI ARVIND NETAM) : (a) The

execation of relief operations in the wake
of natural calamities is undertaken by tha
State Government concerned. Criteria for
i declaring a particular area as affected by

]nalural calamities including drought has
'been laid down in the State Rellef
Manuals.

(b) and (c) Under the exsting scheme
for financing relief expenditure 2 Calamity
Relief Fund (CRF) has been constituled
for each State with an allocated amount,
with Ceniral contribution of 75 per cent and
State contribution of 25 per cent for um-
dertaking relief measures in the wake of
natural calamities. A State Level Committee
headed by the Chief Secretary has been
empowered to ‘decide on all matters con-

have an impact on prices. Between April nected with operation of CRF including
-and October, 1993 approximately 65,000 norms of assistance. The Statewisc alloca-
,’_‘MT\of edible oils were . disposed off by ltion of CRF is given in the ‘enclosed
NDDB. ‘Statement.



